GOVERNMENT OF INDIA
MINISTRY OF TRIBAL AFFAIRS
LOK SABHA
UNSTARRED QUESTION NO- 6422
TO BE ANSWERED ON- 02/04/2026

IMPLEMENTATION OF TSP GUIDELINES
6422. SHRI MANOJ KUMAR:
Will the Minister of TRIBAL AFFAIRS be pleased to state:

(a) whether the Government has issued any guidelines for implementation of the Tribal Sub-Plan (TSP) subsequent
to the consolidated guidelines issued in 2006 and the revised guidelines issued in 2014, if so, the details thereof;

(b) whether the Government has reviewed the implementation of these guidelines by various Central Ministries,
Departments and State Governments, if so, the details thereof,

(c) the details of the allocations made and expenditure incurred under TSP during the last ten years, Ministry-wise
and State-wise particularly in Bihar;

(d) whether instances of diversion, under-utilization or misutilization of funds earmarked under TSP have been
reported particularly from Bihar;

(e) if so, the details thereof and the action taken to ensure strict adherence to the guidelines; and

(f) whether the Government proposes to introduce legislation or strengthen monitoring mechanisms to ensure
proper implementation of TSP and prevent diversion of funds and if so, the details thereof?

ANSWER

MINISTER OF STATE FOR TRIBAL AFFAIRS
(SHRI DURGADAS UIKEY)

(a) and (c¢): The Tribal Sub-Plan (TSP) framework has been continued but renamed as Development Action Plan
for Scheduled Tribes (DAPST). NITI Aayog in 2017, issued revised guidelines for earmarking of funds for
DAPST. Some salient features of the guidelines are as follows:

i.  Ministries/Departments have been mandated to allocate certain percentage of total allocation of schemes.
ii.  Percentage of earmarking should not be less than 50 % of the population proportion or as decided by the
task force or actuals whichever is higher.
iii.  Ministries/Departments are required to place the funds earmarked for SCSP and for DAPST under separate
budget heads.
iv.  State-wise distribution of allocation under various Centrally Sponsored Schemes by Central Ministries/
Departments, especially under beneficiary oriented schemes should be done in proportion to population for
SCs and STs in the respective States/UTs
v. Institutional mechanism for monitoring to be strengthened.

Government is implementing DAPST as a strategy for the development of Scheduled Tribes and areas having
tribal concentration in the country including the state of Uttar Pradesh. Besides Ministry of Tribal Affairs, 41
Ministries/Departments are allocating certain percentage of their total scheme budget every year for tribal
development under DAPST to bridge the developmental gap between Scheduled Tribes (STs) and non-ST



populations and for various tribal development projects relating to education, health, agriculture, irrigation, roads,
housing, electrification, employment generation, skill development, etc.

State Governments are also supposed to earmark TSP funds with respect to the total Scheme allocation, in
proportion to ST population (Census 2011) in the State. The details of allocation and expenditure for TSP by
States/UTs out of their own funds are available at https://statetsp.tribal.gov.in.

Schemes along-with funds allocated by the obligated Ministries/Departments for the welfare of Scheduled Tribes
are given at Statement 10B of Expenditure Profile of Union Budget document in the link:
https://www.indiabudget.gov.in/doc/eb/stat10b.pdf.

The state wise details of funds allocated and released including State of Bihar under various schemes of the
Ministry in last 10 years is given at Annexure I.

(b): The Union Government has taken several steps to ensure strict implementation of scheme guidelines and
to create awareness among Scheduled Tribe (ST) communities about various tribal development schemes.

Ministry of Tribal Affairs (MoTA) convenes meetings with obligated Ministries/Departments from time to time
to review the implementation of guidelines, allocation and expenditure of DAPST funds. The concerned officers
of all major schemes of the obligated Ministries/Departments are requested to attend these meetings for proper and
meaningful discussions. Allocation, expenditure, and implementation of individual schemes with DAPST
allocation are discussed in the review meetings. The obligated Ministries/Departments are urged to adhere to the
norms prescribed by NITI Aayog for allocation of DAPST funds under the schemes which provide specific benefits
to the STs and the obligated Ministries/Departments are urged to ensure full and effective utilization of the
allocated funds

The Ministry has undertaken two missions for development of STs through convergence of funds available with
different Ministries/Departments under DAPST namely - Pradhan Mantri Janjati Adivasi Nyay Maha Abhiyan
(PM JANMAN) and Dharti Aaba Janjatiya Gram Utkarsh Abhiyaan. For effective monitoring of allocations under
the Development Action Plan for Scheduled Tribes (DAPST), scheme/programme-wise allocations by
Ministries/Departments are reflected in Statement 10B of the Union Budget, which provides ministry-wise
allocations for the welfare of Scheduled Tribes. Further, Statement 10BB and Statement 10BBB provide dedicated
information on allocations for PM-JANMAN and Dharti Aaba Janjatiya Gram Utkarsh Abhiyan (DAJGUA)
respectively. To ensure proper accounting and non-diversion of funds, allocations under DAPST are reflected by
Ministries/Departments under the minor head ‘796’ in their Detailed Demands for Grants.

An online monitoring system (https://stcmis.gov.in) has been developed by MoTA for tracking DAPST funds. The
system captures data directly from the Public Finance Management System (PFMS) and enables real-time
monitoring of expenditure vis-a-vis allocations by different Ministries/Departments. In addition, interactive
dashboards on the PM Gati Shakti portal provide ministry-wise and intervention-wise progress monitoring using
real-time data, enabling targeted planning and gap analysis for Particularly Vulnerable Tribal Groups (PVTGs).

(d) to (e): For proper accounting and monitoring and to ensure their non-divertibility to any other scheme, funds
allocated under DAPST are shown by all the obligated Ministries/Depts under the minor head ‘796’ below the
functional major Head/Sub Major Heads in their ‘Detailed Demands for Grants’. Cases of irregularities are dealt
with as per the punitive provisions under each scheme or guideline as per the rule applicable to the respective case.

(f): At present, Ministry is not considering to introduce any legislation at Central level to improve fund allocation
and utilization due to following reasons:



e In the Union Budget 2026-27, an amount of Rs. 1,39,189.53 crore (excluding UT allocation) has been
allocated as DAPST funds (BE) out of the total scheme budgetary allocation of obligated
Ministries/Departments which is almost six times increase in DAPST funds allocation (BE) than that of
FY 2016-17 (Rs. 23206.14 Crore).

o DAPST fund utilization has been more than 92 % of RE during last five years.

o For proper accounting and monitoring and to ensure their non-divertibility to any other scheme, funds
allocated under DAPST are shown by all the obligated Ministries/Depts under the minor head ‘796’ below
the functional major Head/Sub-Major Heads in their ‘Detailed Demands for Grants’.

o NITI Aayog regularly reviews existing guidelines, and issues updated or new guidelines as needed.

e The Ministry has undertaken two missions for development of STs through convergence of funds available
with different Ministries/Departments under DAPST namely-PM JANMAN and DAJGUA. Enacting the
bill, may limit the scope of DAPST and restrict the Ministry to launch new initiatives like these for
development of ST and tribal areas in saturation mode.

Further, Andhra Pradesh, Karnataka, Telangana, Uttarakhand, Rajasthan and Tamil Nadu have enacted legislation
to ensure adequate allocation and effective expenditure in respect of State Tribal Sub Plan.



Annexure I

Annexure referred to in reply to part (a) and (c¢) of the Lok Sabha Unstarred Question No. 6422 for
02.04.2026 by Shri Manoj Kumar regarding “implementation of TSP guidelines”

The details of funds and beneficiaries under various schemes for Scheduled Tribes during recent financial
years by the Ministry under the schemes/programmes is as follows:

Details of funds under Pre Matric Scholarship Scheme:

Details of Fund Released and Beneficiaries to State Governments/UT Administrations thereof under the
Scheme of Pre-Matric Scholarship for ST students
(R in crore)
SI. [Name of th|{F.Y. 20 |F.Y. 20 |F.Y.20|F.Y.20|F.Y.20|F.Y. 20 |F.Y. 20 |F.Y. 20 |F.Y. 20|F.Y. 20|F.Y. 20
No.|e State/UT | 15-16 | 16-17 | 17-18 | 18-19 | 19-20 | 20-21 | 21-22 | 22-23 | 23-24 | 24-25 | 25-26
Fund R{Fund R|Fund R|Fund R|Fund R|Fund R|Fund R{Fund R{Fund R|Fund R|Fund R
eleased | eleased |eleased |eleased | eleased |eleased |eleased | eleased |eleased |eleased | eleased
(UC no
t due)
1 |Andaman [0.00 0.00 0.00 0.05 0.06 0.12 0.08 0.10
& Nicobar
2 |Andhra Pra [19.83 |0.00 52.83 |12.11 [7.36 14.34 {39.35 57.00 1{30.77
desh
3 |Arunachal |0.00 0.00 0.00 0.00 0.00 0.00 2.07 2.67
Pradesh
4 |Assam 0.00 3.21 0.00 0.00 0.00 0.17 1.02 1.07 1.88 1.00
5 |Bihar 3.75 0.00 0.00 0.00 71.31 10.00 0.00
6 |Chhattisgar 36.07 [25.34 |18.05 |47.56 47.97 |35.42 10.00 52.50
h
7 |DNH & D 2.34 2.07
D
8 [Dadar & N |0.00 0.00 0.00 0.20 0.38
agar Haveli
9 |Daman & [0.00 0.00 0.08 0.00 0.06
Diu
10 |Goa 0.00 0.53 0.04 0.81 0.81 0.41 0.00 1.08 0.53 0.36
11 |Gujarat 37.46 ]0.81 36.51 44.82 5248 2199 [36.89 [54.52 162.00 [9.23
12 |Himachal P [0.96 0.51 0.00 0.39 0.84 0.92 0.00 0.79 1.10 0.93
radesh
13 Jammu & [7.00 0.00 0.00 0.00 0.00 0.00 0.00
Kashmir
14 |Jharkhand |0.00 0.00 17.05 23.46 |[15.14 (0.00 38.99 57.00
15 [Karnataka |0.00 0.00 13.65 |12.56 (1847 (0.00 17.53 [23.70 34.00 (7.00 29.40
16 |Kerala 3.00 7.96 0.00 3.09 2.87 1.17 3.47 4.36 1.00
17 |Ladakh 0.42 0.74 0.40 1.00
18 Madhya Pr 43.00 |0.00 55.39 58.84 [76.99 |54.29 |114.58 |127.44 53.05 [75.87
adesh
19 |Maharashtr
a*
20 [Manipur  |0.00 8.67 6.19 7.73 4.43 0.00 0.00
21 [Meghalaya |0.00 0.00 1.57 0.00 0.00 0.00 0.00 1.15 0.70 5.06
22 [Mizoram |0.00 3.36 1.32 3.20 7.02 1.68 6.57 3.07 4.76




23 |Nagaland [8.51 0.00 0.00 0.00 0.00 0.61 0.00
24 |Odisha 49.00 1[33.76 [51.35 |66.66 |61.58 1[69.45 |52.37 1(93.97 29.50 43.55
25 |Puducherry 0.00 0.02 0.00
26 |Rajasthan |0.00 0.00 32.85 |(17.16 |53.47 |31.27 162.34 |35.31 22.36
27 |Sikkim 0.00 0.00 0.26 0.08 0.04 0.09 0.00 0.18 0.20
28 [Tamil Nadu|6.00 0.00 0.00 0.00 5.90 2.41 5.47 4.04 3.62 0.60 8.13
29 |Telangana [0.00 0.00 3.58 6.94 0.00 0.00 0.00 1.50 0.00
30 [Tripura 13.04 10.00 2.33 0.00 3.86 2.52 0.59 11.37 6.92 2.23
31 [(Uttar Prade |0.00 0.00 0.00 0.00 0.00 0.00 0.88

sh
32 |Uttarakhan [1.07 0.00 1.04 0.00 0.00 1.38 0.00 0.15 0.70

d
33 |West Beng |0.00 0.00 0.00 5.85 8.94 7.88 0.13 29.89

al

Total 228.69 (84.15 [294.09 |311.51 439.98 [248.90 |394.14 (357.29 (308.60 |163.69 [171.13

*State implemented the scheme from their own fund

Details of funds under Post Matric Scholarship Scheme:

Scheme of Post-Matric Scholarship for ST students

Details of Fund Released and Beneficiaries to State Governments/UT Administrations thereof under the

(R in Crore)

SI. [Name of th|{F.Y. 20 |F.Y. 20 |F.Y.20|F.Y.20|F.Y.20|F.Y. 20 |F.Y. 20 |F.Y. 20 |F.Y. 20|F.Y. 20|F.Y. 20
No.|e State/UT| 15-16 | 16-17 | 17-18 | 18-19 | 19-20 | 20-21 | 21-22 | 22-23 | 23-24 | 24-25 | 25-26
Fund R{Fund R|Fund R|Fund R|Fund R|Fund R|Fund R{Fund R{Fund R|Fund R|Fund R
eleased |eleased |eleased |eleased | eleased |eleased |eleased |eleased |eleased | eleased | eleased
(UC no
t due)
1 |A.& N. Isla|0.00 0.00 0.00 0.10 0.11 0.13 0.10 0.10
nds
2 |Andhra Pra |19.87 [97.78 [82.69 |139.45 |77.97 160.39 1(89.91 [133.57 ({114.71 (120.00
desh
3 |Arunachal [11.38 (11.36 |58.04 |18.84 [61.13 |57.13 |123.61 [96.16 (80.00 (100.00 |85.00
Pradesh
4 |Assam 67.48 [2.67 25.16 1|32.48 48.67 [54.14 (1093 [68.45 |35.00 |79.71
5 [Bihar 0.00 0.00 0.71 0.00 15.25 {7.08 4.43
6 |Chhattisgar [47.65 [26.75 |[38.11 [46.10 [70.23 |87.90 93.30 |71.25 {70.00 |81.79
h
7 |DNH DD 34.82 4.04 4.90
8 |Dadar & N |0.00 0.00 0.00 0.00 0.89
agar Haveli
9 |Daman & [0.00 0.54 0.26 0.03 0.00
Diu
10 |Goa 3.56 6.45 3.65 5.36 7.33 4.58 11.87 |5.27 5.00 4.909
11 |Gujarat 55.20 [220.40 |146.10 324.29 (140.04 229.78 |461.70 [244.26 |350.00 [231.22 |864.62
12 |Himachal P{13.50 [9.31 31.23 [2.78 24.69 10.00 5.00 15.25
radesh




13 Jammu & [24.94 [25.88 [23.23 |6.38 10.48 [8.05 6.84 7.46 9.95 14.99
Kashmir
14 |Jharkhand |0.00 81.48 [27.17 |52.81 [78.63 |0.00 126.55 53.11 {200.00
15 |[Karnataka |58.39 |85.40 [88.73 |(73.41 (150.03 (0.00 170.81 225.56 |125.00 (147.68
16 [Kerala 0.00 31.22 2745 [26.74 [16.42 |32.85 [25.16 46.89 |29.00 62.36
17 |Ladakh 7.38 22.14 1891 |5.96 35.00 {35.0890
18 [Madhya Pr 30.65 [130.54 (103.21 [134.05 [121.99 [123.44 [245.29 [270.49 |350.00 [250.00 |343.70
adesh
19 [Maharashtr |52.10 [220.92 |108.85 |152.38 [155.75 [181.50 [192.15 [90.27 |570.36 [117.81 [379.10
a
20 [Manipur 35.88 |33.85 1[63.83 [20.27 [62.36 [21.84 [42.92 41.38 |30.00 [25.00 [27.07
21 |Meghalaya 32.75 |31.89 [7.71 24.58 10.00 0.00 26.36 |146.20 |85.00 |145.08 |236.01
22 |Mizoram 49.28 42.68 [24.35 (3528 44.16 [34.47 |38.75 2590 [25.00 [24.00 {50.43
23 |Nagaland [26.46 |13.44 [25.15 |47.17 [32.69 [32.26 |44.36 [36.08 |35.00 1[62.00 [23.10
24 |Odisha 40.50 |155.56 [87.84 |148.02 [166.40 {190.96 [218.43 [171.33 [135.64 [294.00 |407.39
25 |Puducherry 0.00 0.20 0.00
26 |Rajasthan |108.90 [98.00 [199.12 [135.99 [259.51 [255.57 [137.45 [188.10 [220.00 [350.00
27 |Sikkim 4.00 9.38 12.47 |11.34 |5.67 5.54 10.36 [9.25 6.00 9.35
28 |Tamil Nadu22.67 [30.62 [24.40 (39.34 [50.25 [33.29 4849 [28.54 [20.00 [25.00 {26.33
29 |Telangana [96.50 [114.83 [180.31 [99.22 [196.11 [272.98 [75.04 [238.51 [112.50 [152.50
30 [Tripura 17.00 |13.24 [27.56 |[36.27 [23.56 48.05 (71.89 4522 40.00 (7494 42.73
31 |Uttar Prade [0.00 10.58 |12.45 |12.11 |18.23 [22.19 10.00 |15.00
sh
32 |Uttarakhan [9.00 50.91 16.00 0.00 0.00 0.00 35.68 1.88 2.70 7.45
d
33 |West Beng [29.48 |0.00 28.08 [22.19 [24.11 [22.56 [38.72 34.06 |35.00
al
Total 857.14 [1555.68/1463.86(1646.98(1862.66(1829.08(2256.80(1964.63 2668.69(2598.342864.33

Funds released and Utilization reported by State Governments during the years from 2014-15 to 2019-20
under Proviso to Article 275(1) of the Constitution is as under (Rs in lakh):

S. No. |State

2014-15

2015-16

2016-17

2017-18

2018-19

2019-20

Fun

dsR
elea
sed

Utilization
reported b
y State Go
vernment

Fun

dsR
elea
sed

Utilization
reported b
y State Go
vernment

Fun

dsR
elea
sed

Utilization
reported b
y State Go
vernment

dsR

Fun

elea
sed

Utilization
reported b
y State Go
vernment

Fun

dsR
elea
sed

Utilization
reported b
y State Go
vernment

Fun

dsR
elea
sed

Utilization
reported b
y State Go
vernment

Andh
ra Pra

desh ?

213
.00

2139.00

550
0.00

5500.00

286
9.43

2869.43

459
1.11

4591.11

639
0.77

6390.77

894
243

8942.43

Arun

achal

Prade
sh

1
0

40

88 1880.40

300
0.80

3000.80

658
0.53

6580.53

837
8.82

8378.82

2

121
70.5

12170.520

132
02.2

5

13202.25

Assa

0.

00{ 0.00

0.00

0.00 12

844.

844.12

0.00

0.00

391
6.32

3916.32

108
02.8

5

9927.80




Bihar 146 991.
4. 0.00{ 0.00 0.00l 000 |753 1433.89 29 654.63 0.00 0 0.00{ 0.00
Chhat| 107 119 104 109 113 225
5. |tisgar|78.0|{ 10778.00 |04.3 88.5| 10488.52 |64.4| 10964.49 |52.9| 11352.92 [00.7| 22500.77
h 0 1 [11904.31| 2 9 2 7
Goa 400. 450. 103. 345.
6. 0.00{ 0.00 00 | 40000 | 00 367.79 00 103.00 66 345.66 [0.00| 0.00
Gujar 859 116 113 116 168
7. at 5 45 8592.45 (80.0 973 | 9739.02 |84.0| 11384.08 |48.2| 11240.2 [33.8| 16583.88
0 [11680.00 |9.02 8 0 8
Hima
chal {190. 531
8. Prade| 99 190.99 523, 159 1595.87 207 2074.70 337 3378.16 47 5314.70
sh 20 | 523.20 |5.87 4.70 8.16
J& K 200 353 304 205 541
9. 0.00{ 0.00 0.00 2000.00 19.66 3539.66 9.06 3049.06 179 2051.79 0 5410.00
Jhark 987 122 123 111
10. | hand 3.00 9873.00 [02.9 948 | 9489.38 |86.9| 12386.93 | 735| 7354.3 [66.7| 11166.77
6 |12202.96 |19.38 3 4.30 7
Karna| 488 104
11. taka 10.40 4880.40 | 630 466 | 4664.00 | 588 | 5881.74 |522(5220.610 |35.4| 10435.46
0.00{ 6300.00 |4.00 1.74 0.61 6
Keral|748. 108 695. 803. 472. 633.
12. 2 | oa 748.94 sa4| 1085.44 | 58 695.58 17 803.17 )8 472.28 29 633.29
Madh| 173 148 149 223 246 449
13. |ya Pr|21.4| 17321.42 |45.1 71.4|14971.43 199.4| 22375.40 (35.3| 22957.6 |38.9|44178.97
adesh| 2 5 |14845.15| 3 8 0 2
Maha| 117 133 115 138 170 231
14. |rashtr|01.2] 11701.29 |74.0 36.5| 11536.53 (62.2| 13862.24 |15.9| 14299.46 6.7 13306.36
a 9 0 [13374.00| 3 4 1
Mani | 160 121 169 230 536 615
15. pur [0.01 1600.01 6.00l 1216.00 l4.40 1694.40 2.20 2308.80 765 5095 191 5351.91
Megh|233 150 157 360 512 479
16. alaya |4.03 2334.03 7 68| 1507.68 l6.21 1576.21 3.40 3603.40 9.79 5129.79 9.53 4799.53
Mizor| 187 361 192 250 350 659
17. am 1778 1877.78 737! 3617.37 |7.49 1927.49 441 2504.41 771 3507.71 2 83 6598.83
Nagal| 206 546 636 443 919 680
18. and 17,15 2067.15 9.34] 546934 18.00 6368.00 411 4434.11 4.49 9194.485 511 6802.11
Odish| 127 152 119 159 214 151
19. | a (28.2|12728.22(00.0 54.9|11954.96 195.3| 15995.30 (49.1| 21449.15 |10.6| 15110.66
2 0 [15200.00| 6 0 5 6
Rajas 975 110 103 102 137 155
20. | than 507 9755.92 100.0 41.31 10341.39 {40.5| 10240.58 {69.2| 13769.23 |86.1| 15586.19
0 [11000.00| 9 8 3 9




Sikki|370. 125 114 405. 355. 317

21, |7 37030 |0 e a0 ol 1147:00 || 40530 || 35534 |2 317535
Tamil|639. 852. 798. 378. 773, 635

22. [P T 639.60 0] o |y | 79824 [0y | 37800 |7 60183 | 1) 6276.12
Telan| 389 609 360 501 324 997

3894.40 3608.05 5015.32 3248.89 9973.28
23 | gana |4.40 0.00| 6090.00 |8.05 5.32 8.89 3.8
Tripu| 121 160 128 204 200 205

24, | TP ol 121899 | ULl || 128099 |01 204089 | U 200673 |7 | 2952.63
Uttar | o 276

25. [akhan ' /| 74349 |151 13| 1138.62 [189.] 189.00 [252. 252.43 | 112760710
d 474| 151474 |8.62 00 43 :
uttar .5 428.

26. |Prade|, | 153036 [92.0 0.00 |157| 157756 |125| 125527 || 42837

sh | 2 | 92.02 0.00 7.56 5.7

West 574 121

27. |Beng| | 5747.00 |70 581| 5814.37 |537| 5376.51 923 |9235.725 [27.1| 12127.17
al | 0.00| 7000.00 |4.37 6.51 5.73 7

112 [112613.14] 139 [139226.79| 126 |126465.47| 150 |150578.55| 181 |176252.17| 266 |253545.54
TOTAL  |613. 226. 581. 939, 498. 140.
14 79 37 99 72 83

Funds released and Utilization reported by State Governments during the years from 2020-21 to 2024-25
under Proviso to Article 275(1) of the Constitution is as under (Rs in lakh):

(Rs. in lakh)
S. No. | State 2020-21 2021-22 2022-23 2023-24 2024-25%
Funds [Utilization repo |Funds|Utilization repo|Funds|Utilization repo|Funds [Utilization repo|Funds |Utilization repo
Releas|rted by State G [Releas| rted by State G |[Releas| rted by State G |Releas| rted by State G [Releas| rted by State G
ed overnment ed overnment ed overnment ed overnment ed overnment
1. |Andhra|2055. 2638. 9841.
Pradesh| 55 2055.55 65 2555.70 0.00 0.00 0.00 0.00 55 0.00
2. Arunac
6014. 9830. 7265. 6740. 10030
hal Prad 00 6014.00 00 9830.00 30 7265.30 00 6705.74 00 3025.00
esh
3. Assam |4592. 2570. 2300. 3294, 4286.
37 4033.345 000 2392.33 00 2011.69 12 1978.52 3 0.00
4| Bihar ) 0o 0.00 64201 (mpos 1O gigor [BT12] grass |20 0.00
8 01 4 0
5. | Chhatti |9976. 11604 13578 15676 14506
sgarh | 24 9976.24 0 11604.02 3 13562.43 77 3524.39 46 0.00
6. | Goa 1500 0.00 60?'4 400.41 6697 Tl 66779 158'0 0.00 4719'9 4431
7. |Gujarat|5940. 6923. 7549, 4584. 27217.
04 5637.87 79 5091.71 12 6037.65 77 1667.04 7 0.00




8. Himach
1161. 1500. 1655. 1696. 2244.
alI;Lade o0 1297.00 % 1383.91 " 990.43 45 456.95 0 94138
9. |Jharkha|10278 12264 6677. 14299 5147,
0 oo | 1027800 | r071se2 |0 s642.87 | 0.00 o 0.00
10. |Karnata| 3305. 3210. 4297. 4070. 4730.
N 3305.68 " 3210.00 e 4297.57 00 377.56 iy 0.00
11. | Kerala | o, 0.00 0.00 0.00 8177'6 0.00 110' 0.00 3915'8 0.00
12. |Madhya| 4279. 5319. 8438. 15741 9183.
N e 3689.47 0 3851.89 - 275116 | 145.10 55 0.00
13. |Mahara|4573.) 1066 | .00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
shtra 16
14. \Manipul 0.00 0.00 0.00 10671 53368 |28 10000 |13 0.00
r 36 35 32
15. |Meghal|492.7 1595. 2904. 3127 2217
49271 1333.02 2353. 1093. .
wa | 1 92.7 s 333.0 o4 353.65 o 093.50 40 0.00
16. |Mizora | 1909. 2971. 1654, 2897. 2143.
i 1909.71 o 2971.54 o 1654.05 o 1891.08 % 0.00
17. |Nagala|1717. 3202. 5863. 5020. 2050.
YRl 1717.38 0 3202.39 i 5303.07 0 1614.60 ” 0.00
18. | Odisha | 6304. 11382 10150 6870. 10107
i 630462 | (7| 1138205 |20 1015055 |7 0.00 05 0.00
19. |Rajasth|9166. 10435 11002 8940. 4626,
S oo 9166.00 | 9088.65 | | 659223 o 5385.04 o 959.94
20. |Sikkim|516.0 2045, 7203 1754 4485,
) 49547 o0 2045.00 5 642.69 - 1024.67 o6 300.00
21. | Tamil 6504 2019.
oy | 000 0.00 0.00 0.00 000 | 114626 ) 0.00 o 481.64
22. |Telanga|2517. 2050. 3114. 5169. 13797
B 2517.00 I 2050.00 4 3114.46 o 5169.00 |70 0.00
23. |Tripura|201.7 607.5 1294. 4226. 4151.
) 201.74 ; 607.53 o 1194.71 w0 2399.59 o 0.00
24, |Uttarak | 9274 832.7 1135. 1353. 1829.
| g 927.43 1 832.71 o 1041.66 A 0.00 50 0.00
25 [Utar Pr) 55 0.00 10061 10965 |3060 12.05 964.0 0.00 0.00 0.00
adesh 5 2 5
26. |West B|4041. 4186. 4744, 3549,
cngal | 14 404114 | 0.00 0.00 5 3873.98 40 2017.63 o 0.00
TOTAL  |79969] 74678.345 [92324] 85291.21 |97649] 81658.84 |11721] 3616529 |11705| 575227
546 57 2 0 7

*Provisional




Status of Funds released under Special Central Assistance to Tribal Sub-Scheme/Pradhan Mantri Adi

Adarsh Gram Yojana
(Rs. In Lakh)
Special Central Assistance to Tribal Sub-Scheme
S igm- 2014-15 2015-16 2016-17 2017-18 2018-19 2019-20 2020-21
No| States
Total | Total UC R|Total [UC R|Total {UC R|Total [UC R|Total lUC R|Total [UC R|Total {UC R
Relea|Relea| eceiv [Relea|eceiv |Relea| eceiv [Relea|eceiv |Relea| eceiv [Relea|eceiv |Relea| eceiv
se se ed se ed se ed se ed se ed se ed se ed
Andhra 2937.12937. 5000./ 5000.| 3624./3624.| 5617./5617./12470| 5478.| 4954.
Pradesh| > /07| 82| 82| 200 300 ol aal 77 77 39| 39| 5| a1 96| ©
Arunac
2211.12211.1 9224./9224.| 7015.| 1775.
2161;11Prad 0 0 0 0 0 0 0 0 0 23 23 29 29 5 7
6563.| 1788.| 1788. 3407.|3407. 2710.]2710. 4578./ 4578.
3|Assam 63 59 59 5844| 5844 p g 0 0 0 0 08 08 76 76
AlBihar of 403 0 136286' 0 743'1 595'Z o0 o o o o o 94 o0
5Chhattis 9478 9826./9826./110809( 1080[11717| 1171{14327| 1432{10342| 1034| 9415.9415.| 8769.| 8769.
garh 5 5| .64| 9.64 82| 7.82| 57| 7.57] .65 2.65 53 53 06 06
6[DNDD 0 0 0 0 0 0 0 0 0 0 0 0 0 0
455.6|455.6| 559.0/ 559.0| 352.3{352.3 724.2/710.3
7|Goa 0 0 0 0 0 ] 2 9 9 1 1 0 0 6 )
) 10382 1038/10566| 1056 10270} 1027|11765| 1176| 8975./ 8975.110786| 1078
BGujarat | 8448 )0 5 g4l 5| 65| 488 O8] 041] 38 538 55| 22 4 64
Himach 997.9/997.9 1959/ 1959,/ 2291./ 2291 2394.2394
9:}11Prade 1768 9 9 475 475 39 39 5 5 3628| 3628 18 13 1367| 1367
1702. 3671.3671. 3626./3626.| 3749.| 3749.
10 & K 41 0 0f 2000| 2000 61 61 5 s 2 2 4509| 4509 0 0
11{Ladakh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
12Jharkha 12187 9571.9571. 10000 1000} 9820.]9820.{11372| 1137| 8564.] 8564.| 6201.| 6201.| 7049.| 2168.
nd 11 11 0 75 75| 49| 2.49 52 52 49 49 64 98
Karnata 5955.15955.| 5347.| 5347.
13ka 2471] 3000| 3000 4370| 4370 5100 5100 37 37 76 76 7434| 7434 0 0
14[Kerala 549 530/ 530|357.5/357.5 808'8 808'(9) 808'§ 808';‘ 335| 335 0 0 459'; 459;
15Madhya 17525 15274 1527|11501| 1150{19236| 1892(22828| 2231{16968| 1671|13415| 1338 0 0
Pradesh 220 422 21 1.21] .61| 2.54 0 5.82] .97 3.29] .25| 9.83
Mahara 11726| 1172(12514| 1251 13760] 1376|13802(9058.(11929|9016.
16shtra 7728 18 6.18] 91| 4.91 9547 9547 38 0.38] .57 95 .09 46 0 0
Manipu | 1581. 3790.13790.| 5442.| 5442.| 1434.| 1433.
17r 9 1118 1118 1100 1100] 2260| 2260 38 33 43 43 02 Y, 0 0
18Meghal 0 0 0 0 0 0 0 0 0 2739.12739. 3788 2749.] 328.2 4416
aya 2 2 56 5




poMizora | ool ol ol ol o o o o 1220 1220 3140| 3140| 12361236
m 2l 2
Nagalan 29512951 2846 2846.

20(, o o o o o o o o o 32253225 T

. 14925 149214728| 1472[11806| 1180 119717553 1755| 8691./8418./ 9010/ 8316.

210disha 113321170 s 04l 5ol 8520 270 62711973 sl 22l 3220 18 84 42| 68

5o[Rajasth | o -/ 88228822 -\ o [ 1019[11072] 1107]10051| 1005/10327| 1032[11461| 1073] 8662, 7974.
an 04 04 o 9 29 .83 1.83| .93 7.93 41| 991 66 61

23(Sikkim | 437 520'? 520% 353 353 149672' 149672' 5086 59860 o o o o o o

S Tamil N 121732173 [ 159881 oo, [eoa | as| 315 450:3]450.3)377.4/377.4
adu 33 3 6 6 7 7
Telanga 3845|3845, 44934493 | 2850.[ 2850.| 5361 5361.

25| 0| 3541] 3541) 4000 4000) ~° 2> 0 T T L T T T g g 4191] 4191

o6 Trioura | 2102 1183 1183./2400. 2400 1345/ 1345 1649.] 1649, 12941294/ 1362 1362] 1173 1173.

pu 1 94 94 07 o7 76| 76| 771 771 38 38 97 971 3 3
Uttarak 805.8| 805.8 1012 1012. 747 4

27 o [139.6 T T 00 o o 0l 679 679 il el 600 600 757.8 "

5 glUttar Pr 0| 697.7/697.71905.5(905.5] 121.9 121.9[ 458.3[458.3 | [779.9  [5088
adesh 9 9 1 1 2 2 5 5 1 3
West B | 4181. 59955995 [ 53975397] 5833./5833. 5862 5862.

29engal 2] 57300 5730 6233 6233 7 > T T T A el agl 3746 3746
Total |10500[(10399 1035[11321] 1118/11950( 1190/13480] 1342(13450] 129513456/ 1218/79536| 6126

0 93709637 7.1] 489 22/ 39 o 871 0 007 2 189 .82 8.4
Pradhan Mantri Adi Adarsh Gram Yojana
2021-22 2022-23 2023-24 2024-25%  [2025-26*
S.No. States Bills closed
Total ucC Total UucC Total ucC Total UC |on SNA
Release |Received| Release |[Received| Release [Received|Release | Received SPARSH in
2025-26
Andhra
Drndoch 0 0 0 0 0 0 0 0 0
pArunachal 733.68  733.68 0 0 0 0 0 0 0
Pradesh
3|Assam 8743.02| 8743.02/11538.22(11538.22] 7182.38| 7182.38/5186.19] 3591.19 596.54
4Bihar 774.44) 77444 0 0 0 0 0 0 0
5(Chhattisgarh | 15595.8| 13215.86/23021.82| 7011.84 0 0 0 0 0
6[DNDD 0 0 173.23 0 0 0 0 0 0
7Goa 0 0 0 0 0 0 0 0 0
8|Gujarat 15916.78] 7428.4619401.76 0 0 0 0 0 0
g|Himachal 377.03| 377.03| 288.09| 288.09 0 0 0 0 40.75
Pradesh
100 & K 0 0 93239 599.14 0 0 0 0 0
11|Ladakh 0 0 470.53] 47052 0 0 0 0 0
12Dharkhand | 6531.79 0 6915.28 0 0 0 0 0 0
13|Karnataka 21399 21399 937.48]  840.7 0 0 0 0 0




14|Kerala 0 0 0 0 61.19 0 30 0 0
ISMadhya 12268.76[12268.76|27694.54| 20375.3 0 0 0 0 0
Pradesh
16|{Maharashtra 0 0| 13485.5/10105.81 0 0 0 0 0
17Manipur 427.98| 425.18 295.47 0 0 0 0 0 0
18Meghalaya 0 0 3342.3] 1290.03 0 0 0 0 0
19Mizoram 580.83| 580.83| 1818.61| 1818.61{1112.009/1112.009] 1468 1468 934.01
20|Nagaland 886.53| 886.53| 2233.97| 2233.97 0 013827.44| 3827.43 1926.73
21|0Odisha 2771.68| 2771.68| 1001.24| 1001.24| 3044.42| 1380.15 0 0 1423.66
22Rajasthan 7224.71) 4600.93|15269.66 0 0 0 0 0 0
23|Sikkim 0 0 0 0 0 0 0 0 0
24|Tamil Nadu 285.32| 251.95] 285.62| 211.39] 855.805| 854.27| 461.37 0 662.44
25Telangana 2262.18| 2262.18| 1681.04| 1681.04 0 0 1646 1646 0
26(Tripura 631.78) 631.78] 904.48 899.99 2737.23| 2425.01 0 0 0
27|Uttarakhand 0 0 0 0 0 0 0 0 0
Uttar
28 Pradesh 0 0 0 0 0 0 0 0 0
29|West Bengal 0 0 3495.2 0 0 0 0 0 0
Total 78152.21/58092.21/135186.4| 60365.88|14993.04| 12953.82| 12619 10532.62 5584.13

*Provisional




DETAILS OF FUND RELEASED FUNDED DURING THE YEAR 2013-14 TO 2025-26 UNDER THE S
CHEME OF GRANT IN AID TO VOLUNTARY ORGANIZATIONS WORKING FOR THE WELFAR
E OF SCHEDULED TRIBES' (Rs. In Lakh)

State 2013-|2014- | 2015- [2016-/2017-[2018-[2019-[2020-[2021-|2022-/2023-[2024-| 2025-26 (as on
2014 [ 20152016 | 17 | 18 | 19 | 20 | 21 | 22 | 23 | 24 | 25% | 12.02.2026*
ANDHRA PRA | 307 1|86.51|2183. |431.5/1293./128.7/101.5/50.26/162.2|183.0/92.19|249.0
DESH 091 | 254 | 709 | 245 | 967 | 635 | 722 | 08 | 866 | 131 | 195 | 834 | 133.4334
ARUNACHAL | 6842 492.4|95.69 |456.0(642.8(487.1(355.9(271.8(237.7/213.9(205.7|639.0
PRADESH 768 | 707 | 894 | 509 | 85 | 134 | 569 | 43 | 899 | 09 |397 | 913 | 489.1604
ASSAM 173.4|159.8|57.85230.6|384.6|286.562.13(40.61|185.1|214.4|121.7|284.4
242 | 743 | 17 | 606 | 63 | 215 | 405 | 646 | 248 | 602 | 467 | 746 | 215.5902
CHHATTISGA | 139 3|88.69|16.20(105.6|112.4/174.8/159.4/49.00(130.3|138.4|140.6/250.8
RH 094 | 348 | 27 | 017 | 806 | 224 | 862 | 346 | 687 | 165 | 435 | 344 | 44.36253
DELHI 15.11 9.071/17.14/5.408 13.16/14.28(8.314 17.41
29 71 | 742 | 69 151 | 775 | 5 684 | 5.83764
GUIARAT 1543.|2155.|1755.]2969./1585.1240.1/178.8|120.9/104.0(284.7|299.1/338.7
784 | 915 | 706 | 868 | 626 | 152 | 81 | 835|305 | 319 | 675 | 86 | 270.6518
HIMACHALP | 153 9(170.7 277.3|251.0(280.1|179.5(224.2|131.5/226.0/437.2|578.2
RADESH 797 | 404 386 | 964 | 571 | 374 | 526 | 456 | 227 | 185 | 72 | 40.78917
JAMMU AND
KASHMIR 18.49|40.35 19.68|19.68|15.87|46.39/26.72(36.76 49.27
38 | 911 601 | 822 [ 901 | 377 | 91 | 23 9 0.4375
THARKHAND |307.2|701.6|226.2 |405.7|966.2|1286./1075./501.3|697.1(881.9|918.7|2666.
93 | 857 | 662 | 59 | 873|317 | 146 | 698 | 192 | 1 |556|315| 796.297
KARNATAKA |220.6|312.4|227.2 |389.0(304.5484.7|254.9|116.5[222.9(290.5|247.3(520.8
29 | 874 | 535 | 99 | 387 | 588 | 747 | 104 | 378 | 86 | 345 | 624 | 335.4526
KERALA 70.23(99.07|96.25|113.5/66.55(77.30 120.8(142.8(129.4|7.525|186.7
003 | 37 | 46 | 505|688 | 092 248 | 147 | 777 | 81 | 455 194.34
LADAKH 43.08|74.32|84.53|181.7
0 | 0 595 | 575 | 665 | 933 | 57.10052
MADHYA PR | 750 71672.9|210.1|572.8|527.5/967.0/491.9|223.8(1102./1091./975..5|1438.
ADESH 39 | 274 | 187 [ 334|052 | 25 | 998 | 857 | 693 | 13 | 579 | 542 | 622.5507
MAHARASHT | 157 51232.9/33.77|361.3/527.3|566.9/628.5/402.5|673.9/1358./1047.|1550.
RA 59 | 778 | 213 | 387 | 457 | 194 | 915 | 729 | 848 | 805 | 527 | 501 | 839.2619




MANIPUR 213.8(210.9|63.46 |394.0264.2|206.1|330.9/280.9|602.0|207.5|406.0|657.2

141 | 155 | 35 | 621|895 |883| 75 | 235|299 | 395 | 878 | 946 | 342.3139
MEGHALAYA | 906.8(702.6|274.7 |606.9/757.0|851.4|1453.|845.0|776.0|2132.|914.8|2017.

775 | 002 | 921 | 277 | 396 | 238 | 477 | 059 | 23 | 055 | 314 | 335 | 1347.521
MIZORAM  |40.26|40.39 40.16(55.89(93.73/47.11|69.63|111.5/51.50|38.69(158.8

663 | 56 475 | 524 | 256 | 528 | 997 | 125 | 495 | 288 | 47 40.47167
NAGALAND |10.50(136.0 37.97

361 | 744 24.48 873 7.85475
ODISHA 1844.(569.0|1231.|2386.12271./3415.12939.|1536.|2424.2049.|4095.|2885.

775 | 6 | 608 | 788 | 151 | 394 | 976 | 819 | 817 | 495 | 845 | 478 | 2779.013
RAJASTHAN |109.7[179.9|31.82|216.6/39.63|294.1|171.8|189.7/101.6|269.2|217.6(498.9

658 | 612 | 749 | 108 | 317 | 925 | 45 | 992 | 558 | 142 | 751 | 536 | 269.5511
SIKKIM 25.64|54.54 |52.05/90.81|85.01|30.46|9.461|27.18|46.81(53.15(117.1

28.29| 384 | 113 | 33 | 202 | 627 | 526 | 23 | 36 | 356 | 775 | 079 | 35.28135
TAMIL NADU |128.0(35.09|11.81|70.11|342.0|360.3(289.0|117.0(274.7|250.3|377.2|189.1

92 | 519 | 79 | 019 | 453 | 299 | 875 | 303 | 385 | 097 | 922 | 002 | 321.2499
TELANGANA |23.72|434.3|500.5(1357./398.6(53.63|10.96/54.81|56.64|39.99|96.97|208.0

423 | 178 | 214 | 624 | 709 | 885 | 77 | 754 | 219 | 477 | 708 | 321 | 43.54111
TRIPURA 1.073|17.15|15.82 |66.02(32.61|57.71|46.56|33.54|1.562|95.68|42.08|186.6

7 | 31| 47 | 04 | 804 | 765|113 |479 | 71 | 845|501 | 313 | 132.7845
UTTAR PRAD | 1¢ 83|69.04 |22.18 34.48|67.43 112.2(32.20|61.49|51.02|140.3
ESH 981 | 581 | 403 | 897 | 175 204 | 666 | 49 | 76 | 61 | 42.13639
UTTARAKHA |9024(118.6|17.66 |112.6/37.42|133.8/15.58/48.54|64.22|112.9|44.30/98.68
ND 302 | 674 | 858 | 387 | 689 | 11 | 17 | 462 | 488 | 269 | 032 | 091 8.49106
WEST BENGA | 360 5|452.5|377.9(315.3(937.4|805.6|644.8/470.5|577.6476.0/1167.|1390.
L 739 | 282 | 176 | 345 | 378 | 655 | 319 | 058 | 052 | 994 | 794 | 183 | 298.4164
Total 8300.| 8220. 1200| 1199 1140/9485. 1092 1208| 1750

765 288 7505| 0| 4.24] 0| 042 5950/ 8925| 5| 3.71|  0/9713.891
*Provisional
Amount of loan disbursed by NSTFDC and beneficiaries: (Rs in lakhs)
SL 2024-
No. State 2014-15]2015-16(2016-17{2017-18]|2018-19(2019-20{2020-21]2021-22{2022-23{2023-24 25%




Amount|)Amount/A mount{Amount| Amount {Amount{Amount/Amount|Amount(Amount| Amount
1 |Andhra Pradesh 0 [3313.14] 691.3 |2961.24] 781.72 (1285.03(5022.24{1127.19| 4119.8 [5551.49| 6039.21
) Andaman & Nicobar 0 0 0 0 0 245 0 0

Islands
3 |Arunachal Pradesh 4653 | 1863.6 [1016.73] 689.5 | 324.25 970.52 | 814.01 | 699.9 | 25.77 17.88
4 |Assam 46 10 172.32 | 19.06 | 4.92 58.2 5 40.02 24.24
5 |Bihar 11.48 3.06 0
6 |Chhattisgarh 20.53 [ 936.81 | 506.47 |1348.85] 533.55 [ 932.16 [ 197.49 [1398.99| 296 |227.29| 499.43
7 |Dadra & Nagar Haveli 4.55 0
8 |Goa 0 0 0 0 0 0.22 0
9 |Gujarat 2353.39]2137.84|3848.22| 4739.9 |12329.32 | 394.75 |1442.03] 2022.5/1019.61]|2810.12| 4931.39
10 [Haryana 0.41 0
11 [Himachal Pradesh 94.01 | 11.32 | 423 | 79.83 823 | 40.83 | 134 14 56.9 2.19 30.6
12 Jammu & Kashmir 0.69 271 172.5 [ 370.05 | 1249.5 | 446.25 [ 408.75 [1362.87(1272.54( 295.19 | 1102.49
13 [Jharkhand 41.67 | 204.5 | 41191 | 4.05 85.7 1633.17|1001.6 | 1422 3 684.25 | 247.45
14 |Karnataka 2500 0 0 0 26.89 | 47.38 |3109.08|1369.31[1582.42| 853.41 | 1854.44
15 |Kerala 95.18 | 83.92 | 12991 | 95.72 | 143.39 | 128.31 | 298.76 | 637.3 | 720.73 | 446.74 684.8
16 |Lakshadweep 0 0 0 0 0 73.53
17 [Madhya Pradesh 692.99 | 687.82 | 1084.7 [ 2157.2 [2014.57|14176.26] 3360.1 |2755.01|5392.05[1759.58| 1660.72
18 |Maharashtra 0 0 0 0 9.43 [1167.56( 37.27 |209.06 | 658.19 [2523.52] 567.76
19 |Manipur 200 0 0 0 0 62.37 25 123549 102.8
20 |Meghalaya 517.57 | 311.75 | 244.64 | 663.25 | 3090.6 |1745.18]|4485.43| 694.81 | 470.6 | 47591 | 298.09
21 |Mizoram 122.73 | 984.72 (2277.87(3456.09(2136.81 [6459.22(3324.18(5450.68[5295.74(6856.69| 6948.28
22 [Nagaland 2104 [563.81| 79.5 |2574.19]1582.23(2413.22{1098.72| 693.36 | 20.39 |1199.77| 627.08
23 |Odisha 97.36 | 8.51 153.6 [310.87 | 199.62 [2298.15(1794.44(2457.93| 63.19 [362.35| 883.56
24 |Rajasthan 1043.54] 321.63 |11409.48|3447.84| 1470.54 |2311.39]2205.16] 508.6 | 789.35 | 712.22 | 130.16]
25 |Sikkim 0 0 623.9 [ 19856 092 | 253.3 [ 82.11 | 62.56 34.23 201.63
26 [Tamil Nadu 4732 | 285 12.5 15 |1087.13|3265.67| 1210.39
27 [Telangana 0 5000 [ 5000 0  [10477.15/2740.07(5359.23(3111.55({4583.99(3218.52| 5174.31
28 [Tripura 2581.96] 69.96 |4428.31|3054.2| 1009 | 71.41 |2216.28] 580.26 | 48.02 |2014.62| 1695.98
29 |Uttarakhand 39.2 | 338.8 | 21.6 | 71.97 | 444.92 | 10237 | 6.15 81.42 | 32.59 1.92
30 [Uttar Pradesh 0 0 0 301.32 | 3.73 1.55 3.37 85.81
31 [West Bengal 186.84 | 540.87 | 747.6 | 528.64 | 1283.3 | 558.86 [ 275.64 | 573.91 [1643.33(1526.59( 2233.75
*Provisional

Details of funds released and utilization certificates, year-wise and State-wise, under Development of PVTGs (Rs.
in lakh)
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Details of funds released and utilization certificates, year-wise and State-wise, for MPCs (in Rs. Cr)

Funds Funds Funds Bills closed on
State rele-ased UC . rele.ased UC ' rele-ased UC ' SNA SPARSH
during submitted [during submitted [during submitted during 2025-26
2023-24 2024-25 2025-26
?Il{qu]}j{s?{ 14.97 14.97 S 4.9 27.52 I 0.80
BIHAR - - - - 2.1 - 0
CHHATTISGARH [8.52 7.9 - - - - 6.47
GUJARAT 1.66 - 4.37 - - - 0
JHARKHAND 0.62 0.62 1.5 - 16.42 - 0
KARNATAKA 3.33 3.33 10.26 10.26 15.4 14.47 0
KERALA 2.29 - - - - - 0.88
MADHYA - - . N
PRADESH 25.99 20.82 11.30
MAHARASHTRA |12.47 12.47 S 4.65 27.56 - 10.36
MANIPUR - - - - 3.3 - 0
ODISHA 12.68 12.68 23.92 1 - - 1.65
RAJASTHAN 3.33 3.33 3.44 1.91 - - 1.29
TAMIL NADU 5.2 5.2 20.67 15.24 - - 5.07
TELANGANA 2.91 13.24 - - 4.36
TRIPURA 4.57 4.57 7.5 7.5 - - 5.27
UTTAR - - - - -
PRADESH 083 0
UTTARAKHAND [0.62 0.62 4.78 1.59 1.8 - 0.87
Total 99.99 86.51 99.68 47.05 94.1 14.47 48.30




Dharti Aaba Janjatiya Gram Utkarsh Abhiyan details of funds released during 2025-26 (Rs. in Cr) as on
21.01.2026

SI. No State Released
A B F
1 Andhra Pradesh | 41.15
2 |Arunachal Pradesh| 11.24
3 Assam 11.86
4 Bihar 6.82
5 Gujarat 87.92
6 |Himachal Pradesh 47
7 |Jammu & Kashmir| 39.21
8. Karnataka 28.77
9. Kerala 7.79
10. | Madhya Pradesh | 67.98
1. Mabharashtra 134.33
12. Manipur 9.35
13. Nagaland 4.84
14. Odisha 12.54
15. Rajasthan 83.74
16. Sikkim 5.85
17. Tamil Nadu 2.31
18. Tripura 2.30
19. Uttar Pradesh 4.44
20. West Bengal 15
21. Chhattisgarh 18.66
22 Jharkhand 22.43
23. Uttarakhand 1.46
24. Telangana 43.19

Total 648.80
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